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(e) wheher it is a fact that Na 
. ~ional Building Construction Cor-

poration was not considered fOf ,the 
construction of New Internatio t 
Tenninal Complex, New Delhi; if 
0, the reasons therefor? 

THE MINISTER OF STATE 
OF THE MINISTRY OF TO 
RISM AND CIVIL AVIATI 
(SHRI . KHURSHEED ALAM 
KHAN): (a) Yes, Sit. 

(b) The construction of NI C 
(Phase I) at Delhi airport was ap .. 
proved by the Government in 
August, 1980 at an estimated cost 
of Rs. 63.95 crores. Th total 
provision made in the budg t f 
IAAI for this project duting years 
IgSo-8I to 1982-83 is Rs. 2 cror . 

(c) About 30% of the work has, 
been completed and the exp nditur 
incurred upto December) I 82 is 
Rs. 17.98 crores. 

(d) No, Sir. 

(e) No., Sir. NBCC did n t 
apply for the purchase of t nd r f( r 
NITC, New Delhi. 

muggling in Kutch Area . 

2260. SHRI ATAL BIHARI 
VAJPAYEE: 
SHRI SURA] BHAN : 
SHRI RAM PRA AD 
AHIRWAR: 

Will the Minister of FINANC 
be pI ased to state: 

(a) whether his attention has b n 
. drawn to press reports that contra .. 
band goOds worth about Rs. 150 
elores cross India's borders annually 
through seven bing smuggling syn-
dicates operating in Kutch area 
under the supervision of one Shri 
Kutchi Mastan; and 

(b) facts in this recrard and the 
action being taken ? 
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THE MINISTER OF STATE 
I THE MINISTRY OF FINANCE 
(SHRI PATTABHI RAMA RAO) : 
(a) The Government's attention 
has been drawn to an article on the 
smuggling activities in the Kutch 
ar a of Gujarat, appearing in the 
"CUITent" dated the 22nd January, 
1983. 

(b) According to reports re-
ceived by Govenunent, the coast 
o Gujarat continues to be vulnerable 
to muggling. Government are 
fully alive to the activities of several 
smug ling syndicates operating in 
Gujarat, particlarly in the Kutch 
area, and the field formations in the 
<;t.rea remain vigilant. The preven-
tive and intelligence machinery of 
the Customs Department in the 
reo-i n has been strengthened. and. 
appropriate anti-smuggling measures 
have been adopted in . close co-

rdination with the concerned Cen .. 
tral and State Government auth()oo 
n tl . Th matter is also kept, 
under constant review. 

In onn ction with the seizure 
f ihTcr valued at about Rs. 3.50 

cror s by the Gujarat Police n ar 
ali ya in th Coastal region of 
ut h on 14th F bruary, 1983, Juma 

Vali Mohanled alias Kutchi Mastan 
was arrest d by th Customs autho-
rities on 20th F bruary, 1983' A 
det ntion ord r under th National 

ecuritv Act was al 0 served on 
Juma Vali M ham d on 21st Fe-
bruary, I 83 and he is presendy 
lodged in jail. 

Loan assistance by commercial 
banks to low income group for 

building house 

2261. SHRI CHINTAMANI 
PANIGARAHI: .Will the Min'ter 
of INANCE b e pleased to tate .: 

(a) whether Reserve Bank of 
India has s nt some specifi 
instructions to th commetcial banks 
to provide loan assistanc to th 
low incom group to b ild 
houses;' 
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(b) if ) th r ponse of vat io 
mm rcial b ks ·.n this nn-

tion; 

(c) th tate-wi pro mad 
in this t gard; and 

( d) the d tails thereof? 

THE DEPUTY MINISTER I 
HE MI STRY I C 

(SHRI JANA HANA POO· 
J Y): (a) to (d) On the ba' f 
the reconunendations mad by th 
Working Group a pointed by the 
Res rye Bank of IndIa to xamin the 
role of banking syst m in provi~in 
finance for housing sch m , 
instruction were issu d by the latter 
to all cheduled commercial banks 
to provide p r annum funds of the 
rd r of 0.5 per cent of its total 

advanc s as at the end of pr vi u 
y ar und r th category "housin 
financ ". A m Jor portion of t is 
finance wa to be in the form of 
ub cription 0 the guarante d bonds 

and deb nUlres of HU CO 
and tate Housing Board which 
cater mainly to the 1 s well-
to-do sections of the society and by 
way of direct financ to the housin 
projects for th benefit of h· 
duled Castes and Scheduled Trib , 
economically weaker sections, low 
income group and middle income 
group. Th <luantum of such fi-
n nce was increas d from Rs. 75 
crores in 1979 to Rs. 100 cror s 
during the year Ig8 I and to Rs. 
150 cror s for the year 1983. Whil 
apportioning the fund for the year 
I 983, the R . erve Bank of India 
has also indicted to th banks the 
am unt of direct finan eannatk 
for indo vid a jgroup of borrow 
b longing to ch duled Cast / 

cheduled Tribes and conomically 
weak s ctions ( s. 30 cror ) low 
incom group (Rs. 20 cror s) and 
oth rs (Rs. IS cror s). h banks 
have also been advi d to inve t 

sum of Rs. 75 or s in h guaran-
t d deb ntur /bonds of HU A 

and Ho in oa d t. and .a, sum 
f Rs. 10 ores {; r ou 'ng 

v lopm nt Corporation Li-
mited. 
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E ort of I 

p 

(a) th nam 
to whi hIndi 

(c) if so, th de il f th x rt 
performance xp ct d in th finan-
cial year 1983-84 ? 

H MI I TER OF 
I THE MI IS R OF COM .. 

ER ( H IMA 
ULARI I HA): (a) The major 

countries to which India exports 
r ady-made garm n ar the US , 
EEC M mb r- tat, w d n, 
land, Austria, an d!l, the USSR, 
Japan, witzerland and Au tralia 
etc. In additiQn, garments are 
also xport d to many countries in 
other regions lik the Middle-Ea t 
and Africa. 

(b) and (c) Targ t for th 
of ready-made garments durin 
1983-84 has not y t b en fi ar 
Export of garm 'nts is d pend t 
upon a vari ty of f~ctors like 
demand pa tt rn fashi n tr n , 
consum r pr [erent sand . ec .. 
nomic conditions in th importing 
countri as a 0 pric ompeti .. 
tiv ne s of Indi n export. 




